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Num ber of Employees who perform ed
Election Duties during M id-term 

Lok Sabha Poll In Punjab

2320. SHRI TEJA SINGH SWA- 
I ANTRA : Will the Minister of LAW AND 
JUSTICE, be pleased to state :

(a) the number of employees who per-
formed the election during mid-term Lok 
Sabha polls in the State of Punjab, District- 
wise;

(b) the amount of Travelling/Daily Al-
lowances paid to such employees, District- 
wise;

(c) the amount still not paid, District- 
wise; and

(d) the steps taken to expedite payment 
of such allowances ?

THE MINISTER OF STATE IN THE 
MINISTRY OF LAW AND JUSTICE 
(SHRI M1T1RAJ SINGH CHAUDHARY) :
(a) to (d). The information is being collected 
and will be laid on the Table of the House.

Agreement between the Workers o f 
8« »  Project and its 

Management

2321. SHRI TEJA SINGH SWATAN- 
TRA : Will the Minister of IRRIGATION 
AND POWER be pleased to state :

(a) whether any agreement, written or 
otherwise, was arrived at between the workers 
of Beas Project at Talwara and the manage-
ment and Union Deputy Minister of Irriga-
tion and Power sometime in 1970 in 
connection with the absorption of retrenched 
staff;

(b) if so, the terms of agreement to-
gether with steps taken so far to implement 
the agreement;

(c) whether retrenchment/termination 
notices have been served upon workers at 
Talwara despite the agreement; and

(d) if so, the steps proposed to be taken 
to stick to the agreement in view of labour 
unrest at Talwara ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI B. N. KUREEL) : (a) No, 
Sir.

(b) Does not arise.

(c) and (d). As and when any retrench-
ment has to take place efforts are made to 
find alternate jobs for the workers on the 
other unit of Project against vacancies if 
available.

Im ports of Punch/Verifier

2322. SHRI CHANDRA SHAILAN1 : 
Will the Minister of FOREIGN TRADE be 
pleased to state :

(a) whether 16 Punch/Verifier machines 
were purchased by the office of the Chief 
Controller of Imports and Exports in
1966-67;

(b) whether 16 Punch/Verifier Operators 
were appointed for these machines;
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(c) whetherout of these 16 maehkies, 
only 8 machines havebeen put to use so 
far and 8 machines bave remained totally 
unused uptil now; and

(4) if so, the cost of machines remaining 
unused and the staff employed therefor ?

THfe DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
A, CL GEORGE): (a) Yes, Sir.

(b) 16 posts of Key Punch Operators/ 
Verifiers have been sanctioned. At present 
there is one vacancy and attempts are being 
made to fill up this vacancy.

(c) and (d). All machines have been put 
to use but not equally intensively.

In troduction  o fa  m w  tra in  between 
Delhi and M oradabad 

(N orthern Railway)

2323, SHRI AMBESH : WiU the
Minister of RAILWAYS be pleased to state :

<a) whether there are only two passenger 
trains fnom Delhi to Moradabad in day 
time; and

(b) if so, when another day train is pro* 
posed to be introduced on the route ?

THE MINISTER OF RAILWAYS 
(SHRI K. HANUMANTHAIYA) : (a) No, 
there are 3 day-time trains between Delhi 
and Moradabad, 2 stopping passenger trains 
and 1 express train.

(b) There is at present no proposal to 
introduce additional trains on this route.

Flood Control Treaty between 
India and  Nepal

2324. SHRI BISHWANATH ROY: Will 
the Minister of IRRIGATION AND POWER 
be pleased to state whether negotiations are 
going on for any flood control treaty with 
Nepal for; the purpose of controlling floods 
in India ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI B. N. KUREEL) : ftelitni* 
nary discussions have been held in October 
1971 at Minister’s level and official level at 
Kathmandu on the Karnali project proposed 
by His Majesty’s Government of Nepal and 
the Pancheswar and Poornagiri projects pro-
posed by the Government of India. These 
projects when implemented will also provide 
flood control benefits in India.

T erm ination of Services of Employees
of Signal W orkshop, G orakhpur 

(North E astern  Railway)

2325. SHRI NARSINGH NARA1N 
PANDEY : Will the Minister of RAILWAYS 
be pleased to state:

(a) whether notices have already been 
served and termination orders issued to 
certain employees of Signal Workshop, 
Gorakhpur of North Eastern Railway;

(b) if so, the reasons therefor; and

(c) whether his Ministry propose to ab-
sorb them elsewhere and if so, when ?

THE MINISTER OF RAILWAYS 
(SHRI K. HANUMANTHAIYA) : (a) No.

(b) and (c). Do not arise.

Report of delegation of All India 
M anufacturers Association 

regarding European 
M arket

2326. SHRI CHINTAMAN1 PANI- 
GRAH1 : Will the Minister of FOREIGN 
TRADE be pleased to state :

(a) whether a five-member delegation of 
the All India Manufacturers Association, 
sponsored by Government to tour European 
markets to find the demand of the Indian 
products, has submitted its findings to 
Government;

(b) if so, the recommendations made by 
the delegation; and

■ (^Government's decision thereon ?




